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OFFICE ORDER

f&ATh /Date: 24.11.2023

Upon consideration of request for transfer at own cost, following officers are hereby
transferred on temporary basis with immediate effect for six month.

SL. No. | Name of Officer and Designation | Present Posting New place of posting
1 Shri Saroj Kumar, JC PO, Mumbai PO, Delhi

2 Shri B. Ahilan, JC IPO, Ahmedabad | PO, Chennai
3 Shri Jitendra Kumar Pradhan, JC | PO, Chennai PO, Kolkata
4 Shri Amit Singh, DC PO, Kolkata PO, Delhi

5 Shri C. Praveen Daniel, DC PO, Mumbai PO, Chennai
6 Shri Umesh Chandra Pandey, DC | PO, Chennai PO, Kolkata
7 Shri Shailendra Singh, AC PO, Chennai PO, Delhi

8 Shri Sushil Kumar, AC PO, Mumbai PO, Delhi

9 Ms. Anjali, AC PO, Delhi PO, Chennai
10 Shri Hitendra Sharma, AC PO, Mumbai PO, Delhi

11 Shri Ajay Singh Meena, AC PO, Chennai PO, Delhi
12 Shri Anand Mishra, AC PO, Chennai PO, Delhi
13 Shri Chiranjit Sarkar, AC PO, Chennai PO, Delhi
14 Shri Samay Raj Meena, AC PO, Kolkata PO, Delhi
15 Ms. Manisha Vishraj, Examiner PO, Kolkata PO, Delhi
16 Shti Noolu V. S. Chakradhar, PO, Kolkata PO, Chennai

Examiner
17 Shri Pradeep Kumar, Examiner PO, Kolkata PO, Delhi
18 Shri Ashutosh Sharma, Examiner | PO, Chennai PO, Delhi
19 Shri Arun Kumar Prasad, PO, Chennai PO, Kolkata
Examiner
20 Shri Puneet Lohchab, Examiner PO, Kolkata PO, Delhi
21 Shri Saiket Gayen, Examiner PO, Chennai PO, Kolkata
2. Since temporary transfer on their own interest no TA/DA shall be payable. They should

report to respective Head of Office of Patent Office. On transfer they will function in their
respective groups/ section at new place of posting.
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3. This issues with approval of the Controller General of Patents, Designs & Trade Marks.

Ved

>

(Hemant Sadashiv Borale)

Director

To,

All above mentioned officers.
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, RGNIIPM, Nagpur.
3. Head of Office, IT office, Delhi (for uploading on official website).
4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file of all above mentioned officers.
6. Guard file.
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